
Sale of Government of India Treasury Bills by Auction

Government of India
Ministry of Finance and Company Affairs

(Department of Economic Affairs)

New Delhi, the         ,2003

NOTIFICATION

Sale of Government of India Treasury Bills by Auction

No.2(1)-W&M/2001: The Government of India hereby makes the following amendment to
the Ministry  of Finance Notification F. No.2(12)-W&M/97 dated 31st March, 1998 relating
to the sale of Government of India Treasury Bills by auction:-

In the paragraph 4(ii) the application form (Annexure II) may be substituted by the new
format as enclosed.

By order of the President of India

(M.Prasad)
Joint Secretary to the Government of India


